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‘\)/ ; MRS RIS CFFICIAL Ligln
/ MINISTRY OF CORPORATE AFFAIRS HIEE COURT OF GltRAT Arpeen
(Vigilance Section) j
e ! I7 JAN 2012 |
N PROPERTY REURN FOR THE YEAR 2011 : 5/ ¢
s 3 (as on 01.01.2012) - w134
I Name of the Officer - RATHOD  KAMUERHKUM AR - § ANGo B A
2 Service to which officer belongs - [NDIAN (oRPIRATE LANW (eRVICE-
3. Present post held ' = Asstt DiRe<Tol o)
N R
4. Present pay - At AEDARAD,
/S€00 - Bﬁlmﬂcﬁ%)
5, Office ie .
olireial  Liguidatoy
Property details:- M”?‘)ﬁdabad_
6. Description of the property - A gg/ CULTU PA+ LA—U}
7. Precise location (full address) = MOTA I '7/}—L4».
Surv ;
. 4’7 No . 300 C‘S?f‘/) /1’0/’((/765
8. Area of land in case of landed property  :- S i
MOTA I T7hts
9. Nature of land (State whether J—WN H M

Residential/agricultural etc.)

AGRICU (TURAL  (AD,

10. Extent of interest SENVA !Zﬁ

11, If not in own name, state in whose

Name and relationship with Govt. Mo TH (’<

Servant. -



12. Date of acquisition

13. How acquired (whether by purchase.
Lease. mortgage. inheritance, gift or
Otherwise, name address, connection
With Govt. servants and other details

Of person form whom acquired etc.

!

Be given) (see note below)
14. Value of the property (see note below) :-

15, Particulars of sanction of prescribed

Authority; 1f any -
16. Total annual income form the property:-

17. Any other details -

Date:- 2701 /2
" Place: - %MQD%/W)

1999

B«j PWFG/MAL_.

Sb, O’UDQ/K‘

AV, (00 LL |-

(Signature)
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—_



